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O R D E R 

 Pleadings are said to be complete. 

 This Appeal is of the year 2014.  Today, again there is request for 

adjournment on behalf of the Appellant.  Proceedings of this case show that the 

appellant is repeatedly seeking adjournments. 

 Without making any comment, post this Appeal for hearing on 28th 

January, 2016. 

 The present Appeal is filed against the impugned order dated 19th June, 

2014 passed by the Karnataka State Commission in OP No. 20 of 2013.  The 

State Commission is directed to take follow up action in the matter without 

being influenced by the fact the Appeal against the impugned order is pending 

before this Tribunal.  

 
( T. Munikrishnaiah )          ( Justice Surendra Kumar )           
Technical Member                                  Judicial Member 
rkt/vt 



 

 


